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(d) if so, the total amount alloca­
ted for the purpose during the current
financial year and he amount paid so
far?

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): <a) The -Cen­
tral Government has not received any
proposal for Central assistance from
the Karnataka Government for con­
struction of embankments in the cur­
rent financial year.

(b) Does not arise.

(e) Flood control projects including
flood control embankments are plan­
ned, implemented and financed by the
State Governments. The Central
government has no proposal to con­
struct flood control embankments in
Karnataka State.

(4) Docs not arise.

R«4HMt from Droufbt-hit K u u U lu i
Mate for FbuBrfal aid

B9.:'5HRI JANARDHANA POO- 
JAHY: Will the Minister of AGRI­
CULTURE be pleased to state:

(a) whether Government are aware
of the serious drought conditions in 
Karnataka State thus Sitting the eco­
nomy of the State; and

(b) if so, whether State Govern­
ment has requested the Union Gov­
ernment for financial assistance to
meet the situation;

(c) the amount asked for; and

(d) the quantum and natuse at
Central assistance given to State Gov­
ernment of Karnataka to tide over
the situation?”

THE MINISTER OF STAX® IN 
THE MINISTRIES OF AGRICUI^
TURE AND RURAL RECONSTRUC­
TION (SHRI R. V. SWAMINATHAN)'
(a) Due to failure of rain during
September-Ociober, 1980 drought con­
ditions prevailed in Kamala£a upto
the onset o f the current monsoon o f
1961.

<b) Yes Sir.

(c) Rs. 60 crores.

(d) On the basis of the report of
the Central Team that visited drought
affected areas in Karnataka from
26th to 28th May, 1981 and the recom­
mendations of the JHigh Level Com­
mittee on relief thereon, the Govern­
ment of India approved the following
ceiling of expenditure for 1081-82 
(upto 30th September, 1981) for
drought relief meusures;

A-.Vom-Ptan

x. Drinking Water Arrangement* :
(Rs. lakha)

(a) Ti'antp r̂tation oldnnking water by tanker j etc. in the dcouifht affected villages
feeing acute drink ieg water i h o r t a g c ...........................................................12-00

(b) FliMbing/chiiiling a !  lank* and xcpair aT bore wells ............................  30 00

2- Xnmporllrtion Of fadfrr front a ftti Where,-it i.1 available to the drought
affected urea* . . . . . . , 1 , , , . , 25 ' 00

3. Pabllo A m M i  M m s v u  : H. ' ’ o '

(a) Treatment of in the drought affected areas by proviiion o f oral ddiy-
deration powder intravenom multivitamin ubletx/Capsulea etc. 10-00_ I

(b) prerenfiv* manures like chlorination ot drinking water, vaccination,distribution
of chlorine tabteti etc, ..................................................................... 10-00

Total A
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£Rs. lakfc.)

B. PLAN '
1 , Acceleration o f  work on the on-going Pima scheme* or new icUcract fktiog in l i e  

Plan priorities and eligible for inclmion in the Plan to provide additional gainful 
employment to the small and marginal farmers anil landless labourers who have lo*t 
theucro|HinthcfoUn»iQg sector* in the areas severely affscted by drought (upto the 
end o f September, 198J) ■

(a) Roads . . . . . . . . . . .

(W) Minor Irrigation Works . . . . . .

(c) Soil Conservation . . . . . . .  .

id) Afforestation. . . . . . . . . . .

{Tke amount* inelude bath t ie  wige element and the material
component)

J2. A'4j[fn?ntation of Supplementary Nutrition Programme . . . - - SO 00

3. Subiidy on Agricultural inputs (like seedi and fertilizer*) to small and m arginal
f»n»«r« @  25%  ami 33-1/3 % of the cost respectively)...........................................200-00

(Total coat of input*, for the purpoie o f -subsidy j s  to be taken u> R». 250 per 
hectarê  . . . . . . . . . . . . .

T otal : B 719- 00

G randt T otal : (A + B) B06-00

I*.
S I

150 00 '

11900 'ciOf
■ 469 00

100 00 1 1
iOOOO j

WhMd M d ik e  ABotted to X u u ta k *
n id w  ‘Food ter work’ Progranune’

90 . SHRI JANARDHANA POOJA- 
RY: Will the Minister of RURAL RE­
CONSTRUCTION be pleated to state;

(e) the quantity at wheat and Rice 
.allotted to Kamataia under the ‘Food 
for work programme’ during the period ’ 
from April, 1981 to September, 1981,

(h) Ibe quantity actually delivered.

(e) whether Karnataka Government 
has seat any proposal for allotment o f . 
more quantity of wheat and rice lor 
the next six months.

<d) if so, the quantity asked for, 
and 4*

(e) the reaction of the Government 
•*n it?

. . . I '  1*

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
BaLESHWAR RAM): (a) A quantity 
®f 7,000 MTs of -rice was allocated to

Government of Karnataka under 
National Rural Bmployment Program­
me. In addition, the State Govern­
ment were given a quantity of 738fi 
MTs of foodgraina against the unlifted 
stocks o t  the previous year.

(b) There has been no lifting of 
foodgrains during the period from 
Aprii 1981 to September, lflftl.

(c) No, Sir.

(d) and <e) Do not arise.

Increase in AJr and water Pollution i»  
Delhi

01. SHRI BHIKU RAM JAIN; Will 
the Minister of WORKS AND HOUS­
ING be pleased to state:

(•) whether it 1* a fact air and 
water pollution in the union territory 
o t  Delhi has Increased manifold during 
the I«wt three year*; 1

(to) whether Govemmattt propose-to 
p n w t  air pollution and nu^tala




